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FORM A
PUBLIC ANNOUNCEMENT

“inger ion 6 of the Insolvency and Bankruptcy Board of India (Insolvency
==s0iaton for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
AMTECH PROJECTS AND PRODUCTS PRIVATE LIMITED

1. | Name of corpor:;te debtor Amtach Projects and Products Private
2. | Dale of incorporation of corporate debtor | 06/06/2002 i
3. | Authority under which corporate i
debioris incorporated / registered | R0C-Chandigarh
4. | Corporate Identity No. / Limited Liability
e oo corporate deblor | U28910PB2002PTC025182
5. | Address of the registered office and GADDO-LAKHOWAL ROAD VILLAGE
principal offics (if any) of corporate debtor | KOHARA LUDHIANA PB 141112
6. !nsodwr:? mmel:cement date in 05.07.2023
7. | Estimated date of closure of i
i insolvency |01,01.2024
8. |Name and registration number of the Jaramu Ram Thakur
insalvency professional acting as interim  |Reg. No.
resolufion professional |IBBIIPA-001/1P-P01860/2019-2020/12933

g, {Address and e-mail of the interim resolution

Mannat 2037, Near Ajit Karam Singh
professional, as registered with the Board

International Public Smart School
(AKSIPSS), Sector 123, New Sunny
Enclave, Greater Mohali, Punjab 140301,
Email: jrthakurvms@gmail.com

10.] Address and e-mail to be used for 3rd Floor, Plot No. D-190, Industrial Area,
comespondence with the interim Phase 8 B, Sector 74, SAS Nagar
resolution professional Mohali 160071, Punjab

|Email: i j il.com

11.] Last date for submission of claims 19.07.2023

12 | Classes of creditors, If any, under clause (b)
ummmmzt,ummﬁm Not Applicable
by the inferim resoluti fessional

13, | Names of insolvency Professionals identified 1o
act as Authorised Rep of Not Applicable
in & class (Thrae names for each class) :

14, g; Relevant Forms and . hitps:/fibbi.gov.in/en/home/downioads
I%m&g;@mﬂmﬁm Not Applicable

Notice is hereby given that the Nafional Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Amtech Projects and
Products Private Limited on 05.07.2023.

The creditors of Amtech Projects and Products Private Limited are hereby called upon to
subemit their claims with proof on or before 19.07.2023 to the interim resolution professional
atthe address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals fisted
against entry No.13 to act as authorised representative of the class in Form CA- Not

Applicable.
Submission of false or misleading proofs of claim shall attract penalties. " sd-
Jaramu Ram Thakur

Amtech Projects and Products Private Limited

Reg. No.- IBBUIPA-001/1P-P01869/2018-2020/12933

Email- ipamtechproj il.com

Address:- 3rd Floor, Plot No. D-190, Industrial

Area, Phase B B, Sector 74 SAS Nagar, Mohali 160071, Punjab
Mabile: +919888344644

Date: 06,07.2023
| Piace: Chandigarh

Interim Resolution Professional |
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CHANDIGARH, JULY 6 country had
CM Bhagwant Mann on jobstoyouth
Thursday said in a first, the Addressing
state government had given after handin

ment letter:
recruits in t

government jobs to 29,936
youth so far, which was a

record. He said none of the Family Welf:
state governments across the  Medical Re:
€) STATE BA

AMAN PLAZA COMPLEX, TOWER -B, ADJOINING PASSPO
POSSESSION NOTICE (F(
Whereas The undersigned being the Authorized Off
and Reconstruction of Financial Assets and Enforce
2002) and in exercise of the powers conferred unde
(Enforcement) Rules, 2002 issued a demand notic:
Bank of Patiala) calling upon the Borrowers, Sh. |
Smt. Pooja Motwani W/o Sh. Kanhiya Lal Motwar
Chougitti, Jalandhar and Guarantor Sh. Sandeeg
amount mentioned in the notice being sum of Rs. ¢
Two Hundred Twenty Three Only) as on 10.1:
Rs.1,67,093.00 for Alc No. 65126930746 as on 10
from the date of receipt of the said notice.
The borrower having failed to repay the amount, n
general that the undersigned has taken symbolic
exercise of powers conferred on him/her under sec
Interest Enforcement Rule 2002 on this 3rd day of Ji
The borrower in particular and the public in general |
dealings with the property will be subject to the ¢
Rs.9,89,223/- (Rupees Nine Lakh Eighty Nine
10.12.2021 and further interest from 10.12.2021,
informed that previous letter vide section 13(4) of
Enforcement Rule 2002 dated 06 .06.2023 stands re
The borrower's attention is invited to the provi
respect of time available, to redeem the secured:
EQ. mortgage of property at H. No. 44 measuring
comprising khasra no. 19480/8483 to 8485, 19402/
Guru Nanak Pura West P.O. Choughitti Tehsil & Di
09.04.2010, standing in the name of Sh. Kanhiy:
Pooja Motwani W/o Sh. Kanhiya Lal Motwani boun
Singh, South: Rattandeep Singh.

HARYANA KT
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